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Violent activities in Jammu and Xashmir

*62. SHRI ATAL BIHARI VAIJ-
PAYEE:

SHRI KAILASH PATI MISHRA:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether it is a fact that of late
there have been incidents of violence in
Jammu and Kashmir by foreign trained
terrorists and that inflow of arms from
across the border was also detected;

(b) if so, what is the number of per-
sopg killed|injured as a result of such vio-
lent incdients; and :

(c) what precautionary steps were taken
in this regard and with what results?

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
P. CHIDAMBARAM): (a) There has
been an increase in the subversive activi-
tieg of some disruptive elements ip. the
Kashmir valley.

(b) The Government of Jammu and
Kashmir have reported that 2 persons
were killed and about 30 injured in the
incidentg that took place early this month,

(c) ‘Public Order’ being a State subject,
it is primarily for the State Government
to take appropriate action. ‘Wherever
necessary the State Government are re-
quested to take peventive and other appro-
priate measures to tackle the situaion, As-
sistance whetever asked for jg also provid-
ed.

SHRI ATAL BIHARI VAJPAYEE:
Sir, T had put a specific question and I
expected a definite reply. Will you kindly
see part(a) of the question and part (a)
of the reply? The question was, “whether
it is o fact that of late there have been
incidents of violence in Jammu and Kash-
mir by foreign trained terrorists and that
inflow of arms from across the porder was
alsg detected.” Now yoy see the reply.
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to Questions. 14

“There has been an increase in the subver-
sive activities of some disruptive elements
in the Kashmir valley” Are we to under-
that there has beenp no movement from
across the border? Are terroristg trained
and armed not coming from across the
border?  Recently, Jammu and Kashmir
Chief Minister said that we are at war. It
was a war-like sitvation, He also said
that if intelligence reports will be revealed
you will collapse. That is what he told
press men. Now, you went to evade this
question. Sir, am I to understand that all
this “hullah-gullah” about foreign trained
elements coming into the valley jg just
bunkum? Why don’t you take the House
into confidence? Does the Government
want that such rumours should be spread
so that they can take advantage of these
rumours politically?

SHRI P, CHIDAMBARAM: Sir, I wag
expécting that Mr. Vajpayee will ask a
question but I assume that he is reiterat-
ing hig eatlier question as a supplementary
(nterruptions). 1 have given the reply
Sir, we are pot trying to evade anything.
But in the last four weeks, we have taken
a series of measures in consultation with
the Government of Kashmir. (Interrup-
tions)...Wait for me to complete my
answer, Let me complete my answere.
Ungerruption). We have taken a series of
measures in the last four weeks.

MR, CHAIRMAN: Let us hear him.

SHRI P. CHIDAMBARAM; Sir, we
have made it clear, the Government of
Jammu and Kashmir has also stated this
publicly, that 75 infiltrators have been ap-
prehended recently., Now because of the
vigil. because of the alert on the border.
becausg of very extensive combing opera-
tion, we have apprehended 75 infiltrators
who came across the border. Now jnter-
rogation is on. These 75 infiltrators were
apprehended almost immediately  after
they crossed into India, before they could
commit any terrorist act. I cannot pro-
nouitce them as terrorists, But apparent-
ly, thzir intentions were certainly not
fri-ndly to Indin,  We believa that there
are Some more infiltrators in the Kashmir
valley who are behind these subversive
activities. 1 have admitted that there it
an increase in subversive activities, I am



15 Oral Answers

not denying that there is an increase in
subversive activities, We are taking ac-
tion. We have taken very strong action
in the matter and the resultg of the strong
action are visible over the last ten-twelve
days. And the results of the strong action
will be visible in the next two or three
wecks. Let me also say this, Sir. There
is a complete identity of views between
the Kashmir Government and the Govern-
ment of India. I know that there are cer-
tain political partieg in Kashmir which
have launched a scatching attack on the
Chief Minister. Now, apparently, there is
more to it than meets the eye. Well,
these are political positions which have
to be taken in Kashmir, Let them be
taken there. But there is no disagreement
between the Kashmir Government and the
Government of India, In the last week
alone we held three meetings. We have
sent them more forces, We have chalk-
ed out a full] plan and the results are
visible over the last 10 to 12 days. I am
not defending the Kashmir Government
for what happened. But I have to say in
all fairness that the Kashmir Government
b in tun; with us and it is taking very
strong action. The reults of the action
mre visible ang they will be visible jn the
next two to three weeks,

SHRI ATAL BIHARI VAJPAYEE:

8ir, now, grudgingly the Minister has ad-

mitted. .,

SHRI P. CHIDAMBARAM: I am not

grudging at all. T will answer all your
questions,

SHRI ATAL BIHARI VAJPAYEE:
the Minister has admitted that certain in-
filtrators have come and the number iz 75.

MR. CHAIRMAN: Who have
caught.

SHRI DIPEN GHOSH: Who could be
arrested till today.

been

SHRI ATAL BIHARI VAJPAYEE:
Could he give us some idea of the total
Dumber of infiltrators who have come
from across the border? Sir, as you may
remember, vthen the question of securit&
belt was dis wssed in this House, under
Article 249. my friend Mr. Advanj had
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to Questions 16

suggested that Jammu and Kashmir should
also be included.

SHRI GHULAM RASOOL MATTQ:
That is already-included. That area IS
already given to the army.

SHRI ATAL BIHARI VAJPAYEE:
Sir_ he is yet to become a Minister,

SHRI DIPEN GHOSH: Then Sir, it is
all the more disturbing, If the border is
given to the army as Mr, Matto has stated
and yet there are infiltrators coming in,
then, it is all the more disturbing and
dangerous.

SHRI ATAL BIHARI VAJPAYEE:
T know it was the reply given by the hon.
Hom: Minister that there was no need to
include Jammu and Kashmir as the army
was aweady posted on the border because
of a different situation prevailing on the
border. But now it appears that in spite
of the army being posted on the border,
infiltration ig taking place. The figure
which has been given out in the press is
400. 1 do no; know whg keeps the count,
And if they can count, why can't they
arrest them, detain them? And, is it a fact
that thes. infiltrators have come  with
arms? Is it a fact that the infiltrators who
have been arresed have confessed that
they have been given training in Pakistan
and they have come with modern wea-
pons? Sir, it is high time that the House
was taken into confidence about the grave
situation.

SHRI P. CHIDAMBARAM: Sir, I
am entirely willing to take the House into
confidence. 1 am sharing as much infor-
mation as I have and as is possible to
share, Now, Sir, there is some flow of
arms into Jammu ang Kashmir. I said
this even on the special discussion on the
report which appeared in the ‘Timeg of
India’. There is some inflow of arms into
Jammu and Kashmir. There is also a
flow of infiltrators. But T do not agree
with the numbers which Mr. Vajpayee is
giving. We have information about the
number ¢f people who are. . (Interrup-
ffon). T am giving the number. There
18 no way I can speak on- minute earlier.
We have an idea of the numbers and we
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think that out of the first batch of about
80 or 90 infiltrators, we have apprehended
75. It wag one of the best counter-in-
telligence operations launched by our own
intelligence agencies together with the
Jammu and Kashmir police. it was a joint
operation and we apprehended 75 of them.
We also think that a sizeable number is
ready in the POK to be infiltrated into
India and we are no guard. We wil] take
every step to ensure that they do not cross
over into India I say that with full res-
ponsibiliy and seriousness. We will stop
them, Now, we think that there are some
more in the Kashmir Valley and Mr. Vaj-
payee asked me why we have not arrested
them. Yes, we are taking steps, But we
mus¢ understand the demographic charac-
terstics on the Kashmir side of the line of
actual control as well ag on the POK
side.. In fact, you know better than 1
do the kind of routes that are there, the
passes that are there. There will always
be some infiltration. We are taking every
step and I am confident that sooner O
later we will be able to arrest the remaining
infiltrators who came into India early this
year,

SHRI PAWAN KUMAR BANSAL: 1
would like to know from the Minister
whether some citizens of Afghanistan have
entered into thig country under false
mames to spread out further in Punjab
and J. & K. If so, what is their sumber
and what action has been taken in that
regard?

SHRI P. CHIDAMBARAM: On a
pointed question of that nature I would
require separate notice because he is ask-
ing about people who come to Punjab and
Kashmir, I would not be able to say
any thing about their nationality. Some
of these infilirators may be of Afghan
originn._ But I will have to check it.

SHRI PAWAN KUMAR BANSAL: I
will modify my question. Out of the 75
apprhended, are there some Afghan citi-
zZeng also?

SHRI SUBRAMANIAN SWAMY: The
Minister has already been given notice on
Question 65 which deals with it.

SHRI P. CHIDAMBARAM: About
Question 65 I will answer presently, 1

{27 APR. 1989 ]

to Questions 18

am not in g position to say whether any-
one of 75 is of Afghan origin, Thig I wilt
have to verify before I give an answer.

st gdale o7 @ a9 7R R
SEAT SEn fs Far o gaiga d
g s ey d 3fe wg 7 A
fe ulei wigsiEe ufwr wL
wifsEra ¥ gawi Ifaw & {90 %
fxr @y g ? o fofree & qifzg
# wdl® wigsTdiges v Hgw ¥
JAGT FETET FAET ART { TA00
fag® 973 3@ &fy Gar saga
HIgE FEIT W 79 O uiT 9
gma 7 gt 2 @ o gfawe
g & W ag Woosg v g
7 g% A S FG G T qU & 75 &%
9 #7798 Y FEREE x5 gaew
wgr AfEEl & Wy F aw A€ &
& fan Eaw =w de g0 ww g HR
75 {62 % AW AR U IR
ToAlg wae gad Aifza ¥Hfx Qe
Eal & § ArsaT @ 2 ¥ fao
SE F IS I FHAET F W B
Y UF /e TRl wifaeg 1 gaan-
@ ST FEANTAT A & ?
g ey Far g 5 agh & ot ag gara
fraar§ A agdia aivg e AT
fgeat o1 gaTU 98 W 3FAg |Ad
qrg A A UFAT AT -
FENT T AT ARG qFIT §
faaa? At § Fasd 9w fafaeex
ags gm fafeet oir gy 1w
g3 ot wiiwat JFaq qv ug
g g § 9% lmmr wanEw
AU T ! WU A ug wEAr §
fs 78 Mg WIT g F1 v noA
ax® d 51 #g @2y fa 10~12
fer & ug #9 a1 @ § s gurd
gaaig ug § % €5 % /1% ot ok
9% qIT A AT AlFETE FUAY
¥ g9 awr g Iax fow g o
geAlGE USEr &l god al HR
Fu71 za foafaer & Tadarg sod
TRATE & A8 A 9ITA0 Wgar g ?

SHRI P. CHIDAMBARAM: We are
aware that there are training camps in
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Pakistan as well as in POK. We are
aware of what is going on there ang we
are taking steps to ensure that nobody
who is trained in these camps or any-
where else infiltratogs into India. 'The
discussions which the Home Secretary of
India and his counterpart in Pakistan held
‘some time ago did not yield any concrete
cesults. But at diplomatic levels  the
Ministry of External Affairs has taken up
this question with the Government of
Pakistan. We must also appreciate the
fact that Prime Minister Benazir is taking
a4 number of steps to exercise and obtain
ful]l control over the agencies which are
operating in her country. The Home Sec-
retaries of the two countries are expected
to meet again shortly, perhaps in the
month of May. We will take up  this
question of training camps again with the
Government of Pakistan. But we are
aware and we are prepared to meet any
eventuality which is likely to arise in
Kashmir in the next weeks and months.
We are fully geared to meet the situation.
I would say this again that the Kashmir
Government also is now fully in tume with
the Government of India and we are pre-
parsd to meet the situation.

MR. CHAIRMAN: The question was
there was an attack. Have you any in-
formation of communal violence during
1d? ‘That is his specific question,

.

Y aAae : W WIAW F Tew

g7 F =it Tagfer ¥ aw
Agg 93 aFa gL .. ?

1 AT ¢ §3 1 3 2 aa
T g

1 just ?ut your question tp him.

SHR1 P. CHIDAMBARAM: Sir’ we
are aware, and particularly in the bomb
_ explosion which tcok place in March,
the attempt was to provoke communal
trouble and we cannot rule out elements
trying to forment communal trouble in the
next weeks, particularly during the Td pe-
rindd. We are fully geared to meet the
challenge and we will take stroeng action
10 see that no communal disturbance takes
place,

MR, CHAIRMAN: Yes, Mr. Matto.

[RAJYA SABHA]

to Questions 20

SHRI GHULAM RASOOL MATTO:
Sir, the fact remains, as my friend Mr.
Dharampal, has said, that Zahir Shah has
said in an interview to the “Kashmir
Times™ thatafter the Ig that they are going
to step up their operations in Kashmir, So,
my first question is whether adequate
steps have been taken to meet the situation
after the Id.

The second question that I woulg like
to ask is this: The honourable Minister
has said thalt at the Home Secretary’s
level this matter has been taken up with
the Pakistan Government. But I would
like to know whether this matter hag been
taken up at a higher level also, at the
level of the Prime Minister or at the level
of the External Aflairs of Minister to see
that such things do not happen,

SHRI P. CHIDAMBARAM: Sir, the
answer to the first part of his question is
“Yes”, We are fully prepared to meet
the challenge posed by elements to foment
communal troube and we will see that
all steps are taken to ensure that there is
no communa] trouble during the period of
Id or thereafter.

On the gecond gquestion , I believe that
the Prime Minister of India at the time
of the meeting of the SAARC, did take
up these issuss in a general way with the
Prime Minister of Pakistan, but the de-
tails will be available with the External
Affairs Ministry,

st ficex qaf ; aumnfas weeg
FrAAT wET S} wAET frar #f

waafrr  ofezfads & afy g

¥ R 75 Tafefader s¥2w favu

F 0 F A7 QAT AE At gay

t % P oS #2 75 gatwiEden
wSRew f20 qo F 9AR grfammm
rr = o1 faget ¥ 83 gfomie
fera wor3 7 & ? vy gezav

SeETR ga R @ arEdt Wl gu

T F AT 30 TERAY AT A,

Fr g oHAT % W13AT wmiFm fx

T oAy Faww ¥ Prad g wy

§ oy ned e F divhan ghme

A e PR T AEE ¥ am@E?

Tad arw §Y O sRAr g fa

qIiR T algarse sl Mie gfenr



21 Oral Answers [27 APR. 1989} to Questions. 22

F A § FrE Twm IR I U
e w37 f5 gfwfadze s
arfseart fT Fufwe ur emafan
atTg F AT qT qF 7

SHRI P. CHIDAMBARAM: Sir I
will have to compile the information
zbout the number of people killed and
the number of people injured since the
beginning of the year. But 1 can give
the forthnightly figures. I will furnish
this information him, During this pe-
riod, during the first fortnight of this
year, 11 persons were killed in incidents
which related to Guru Purab. With re-
gard to the second fortnight onwands, I
will compile the information and furnish
it to the honourable Member with re-
gard to the nuber of people killed and
injured-.

As far as the seizure of arms is com-
cerned. to the best of my knowledge, no
arms were seized from these 75 people.
But if any small arms have been seized,
T will get the information from the Gov-
ernment of Jammy and Kashmir. But
they were arrested, they were apprehend-
ed, very shortly after they crossed into
the valley. To my knowledge,  again,
there, is no information that any Chinese-
made weapons were seized.

=it fttr awi: waTw [}
T FYTS sgaeqrT &0 Y81 97 |

=t awrafa : TarE sgaedr @ F7
®EF

st ez amt : FI7 @
fadr gare Y F1§ smaTAr AWM
T 527 1 @ Y $fwpfaTer
a1 sz 2w gufwe fggem
H T o v 7

SHRI P. CHIDAMBARAM: In fact,
this is the step. This is the step to en-
sure that no imfiltraion takes place. But
I wish to tell the honourable Members
that it js not possible to sort of seal the
border in the sense that nobody will get
across it But the effort is alsp to €h-
hance the internal security operations so
that if some infiltrators cross the border,
they are detected immediately., A massive
effort is on in the border villages, The
results are apparent. And the results will
be visible in the next two or three weeks.

v

WY &G T WWAAT: TG HH
ags Rag M ewaifs o fedt ¥
faqumr =317 g1 o & T TN
TR AF § | mor g2 g g
7 98 A UFIGE w0E ﬁ@'ﬂ;a
®W § veRfeez. gy | 9qd
Teeaw & f& @iy e ®
FE odl FIAE T Fq g faay
f& o afsgs 3 o9 * eeob
H fegaed @ 1 araar gz g fa
At ot R et ¥ 5 fra gy §
gz & fear & sfeT @9 aw w2
g ! U qQ 9gT T T AT |
og 9 feqd  og¥ Y I 0§
g Aat I & TNT AFA 1 RO
few agh wEAifEr ®1 o7 agr ¥
frg WA awr § vasradmE ¥
s fafezdt & sfd fgerme &
St g gaw fear siar § faomw
Qe ¥ oagl A fass smn
Sgm Tk Qi & gg & fw
qAE F AT AE  qE w0
g fateqs oig v 1 g wwt
WA A AE g A8 g1 gaawd
ft g § uagifwega F gam
& Ayifas 1§ WAEE w1 3@ 9
o F1% grar At @ |Far §
fogg fa sw@fdr & @ ag
qEAT GT gF |

W awwfy JwT wT FOH
FifaT |

M W T I A,
ug g afT mwer § )

ft gwmafa: goe &t w0 CiEw
g 2 fr omol [ wmw ww
Fifaw 1

sT1 AVE 0T qIEAION 2 S T
w TF ¥ a1 fa wiT wxT (W
fama ¥ d.fse, SfKT #@ i 7
ot wma fem § swa ag @l
T8 fse ... (swEEw). ..

ot awrfa: AET T EW
F Ux gad gar g f& wmo g
gug ¥ A ¢ Aoy |
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Y AT TR AWSY. T FT T EH
waAifedy & St ®Y w@r QoA
f& gu s A9 @ 1 oA d g
Txisi; @it o od {ufesar
ol W § wafwai o @ §
fgga &7 2 1 @YU AT Y-
A g W g0 @ v &
HAqr # ATE ¥ H 4¥ WF FEA
& fea fedi s &% a3
A & W oA A ggr e
g1 f& FHHT § FE gEwE R

ABC A
st munfa - HiT Fars Fiiw

oY @ATT TR AN L TAT
w31 & fg -wq ary feqi # oy
HIF TE gnit | F ERIR wal
#qgrzs ®t awem @ & o@g &
gEwa AT difafesa 9d Awww
#ipg Uz EfewT M wadaTes
ghit #ifs g 99 s warfaw
mifent g R N @A D gwd
YA arF@ o4 WD girg oy
qwal &I@ N M oegr ¥ g
yAid fasar @\ ud Ff wHaY
yoogr a8 § W & oW ol
A F AR @A gT e Ay
gEuT W A F1 sw @
Wife Tel * g w8 W Y fE
gx fequmm gmil #w4w ¥ O,
F0 ArFAr IAH Forw § O AT
@ faa @ T AT GO
eqifuedt #wwer T 7

SHRi P. CHIDAMBARAM: The hon.
Member has confirmed what I said that
the situation has improved over the last
10-12 days. Yet I will not say that we

should not be on our guard. QOpn the con-

trary, 1 have been very careful in the

selection of words. The situation there
has improved, no doubt, ip the last 10-i2
days. But we are on vigil. We expect
that the infiltrators and communa] ele-
ments will step np trouble in  the next

[RAJYA SABHA ]
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few months, We are fully geared fo meet
the challenge. Let me say this: Yes, in
the last month the minority communities
of Kashmir, particularly the Hindus and
the Sikhs, have been selected as targets
in some places, We will impress upon the
Kashmir Government to takt action. The
Kashmir Government has taken steps
and we are  coordinating withp the
Kashmir Government, 1 assure this
House that no stone will be left unturned
and no quarter will be shown to any of
the terrorists op infiltrators. We wilj give
the fullest protection to all communities
in Jammu and Kashmir and we will take
the strongest measures against those who
want to foment communal trouble. 1 am
confident that if the Kashmir Govern-
ment implements what it has worked out
in the next weeks and months the situa-
tion will improve. We will face the chal-
lenge. We are fully prepared to meet
the challenge.

MR. CHAIRMAN: Question No. 63.

Nt mrw fagrd Fe@T . oA
A g g 1L (mEmA).

WY awmfy: 55 fae & MWE

st yrEx fay ¢ araat : gwrela
AN, A I ;AT W F UF
A ¥ g AW ava w4 T ...

Y wwmfa: SgF T ¥ 0w
g & ... (z@agm)

ot sEw fam@ e : A,
IqAT SAX AE WA | | AT
a9 § 5 Foi § T1&E, fEw
g g A gF few ¥ grw
FL Gwdy ! g A UF A% AT
T ogar @M ¥

st S gON wEAIOY | AT T
T FRHT F AT I A
FAIT A AR A T FWFT TG

Iet us not play down the gravity of
the situation there,
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st gz fagrd arsddr: agt wrY
an fzfce a1 € 1 ug zfwe
F QAT P ATARFL AIIST F
arlg:%lag‘ramrtqﬁi%m
T 7 ... (caHEm) .

SHRI P, CHIDAMBARAM: I am
Ty Mr. Vajpayee is trying to paint too
alarming a picture, (Interruptionsy It is
not correct. I have said that the Hindus
and Sikhs have been selected as targets
in some places. But please do mot make
a sweeping generalisation. It is not cor-
rect to say that every Hindu and every

Sikh is @ target, On the contrary, the
‘tourist season is i full swing.

(Interruptions)

SHRI S§. 8. AHLUWALIA: He is
giving a new theory. You please answer
that.

ot wirgft wmarve: zg fafesar
AR AT W R fa aWR O
Fif=o (zazarr) ...

SHRI P. CHIDAMBARAM: Let us
ot paint too alarming a pictore.

SHRI DIPEN GHOSH: Member be-
tonging to their party has said that.. Let
him reply to his question (Interruptions)

SHRT A. G. KULKARNI: Mr. Amla
bas made some allegations. The Minister
should reply to his statement. (Inferrup-
#ions) Tt is very dangerous. I am very
much interested in the reply. (Interrup=
rions)

SHRI P. CHIDAMBARAM: 1 think
it i unfai, to paint foo alarming a pic-
“nre. .

st griaeita fag sgaafaa
qarafy Agmn, AT KT ¥ qIETH &
w1 mEEw & ogIdw ¥ o ogedd
F1 g F Frfom GEF Fr ST
#diza, W ag @ aifew fa
FIHT F S 7.0 AT @ § I9F
fE uRAA WIT qT ¥ Y §
at arfaEar Tz w7 R
g 7 ... (vmam) ..
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¢ gEr 9T W wA-F gy

FGig g W O TEH, I
T (v .

MR. CHAIRMAN: There is a cafe-
gorical statement by the Minister that the
picture is not as alarming as i has been
painted. It ig a picture where he has te
take precaution and he is taking all pre-
cautions, ¢ s

»it gteoita Teg gt - za
AR § @ §ivu anhT gfaeg T §
@ wfoar i .. (saFu@) L.

SHRI DIPEN GHOSH: Sir, the Mio-
ister is misleading the House. I charge
him, The hon. Member liveg in that
State. He belongs to that State and he
is saying that thing.

SHRI A. G. KULKARNI:
very much agitated.

We aroe

s gtaita fag mgmr&wr :
FIHT & T fRuivg 57 @ § S8FT
sTg 7g faw W@ g @ fwaw
sard 7 .. (smEemw)

SHRI TIRATH RAM AMIA: S§ir,...

MR. CHAIRMAN: You have spoken
enough, I cannot give you so much time
for a question. It is not permitted. I
can tell you that you ure trying to paimt
a gruesome picture which is not correct.

SHRI DIPEN GHOSH: It is not a
question of an individual Member being
given time to raise a queston. The ques-
tion is....

MR. CHAIRMAN: Question Howur i¢
over. :



